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the Tariff structure or procedures
could be suitably improved so as to
prevent avoidance,

(c) Cases of evasion as and when
detected are suitably dealt with as
provided by law.

Demonstration by Goldsmiths
*677. Shri P. C. Borooah: Will the

Minister of Finance be pleased to
state:
(a) whether the Akhil Bharatiya

Swarankar Sangh held a demonstra-
tion outside Parliament House, New
Pelhi on the 1st December, 1964;

(b) if so, their precise demands;
and
(c) Government’s reaction thereto?

The Deputy Minister in the Minis-
try of Finance (Shri Rameshwar
Sahu): (a) Yes, Sir.

(b) A copy of the petition presented
by them is placed on the Table of
the House. [Placed in Library. See
No. LT-3743|64).

(¢) The main demand of the Sangh
is for the dropping of the Gold
(Control) Bill, 1963. The House has
already considered the various pro-
visions of the Bill and the Govern-
ment’s reaction has been explained
during the discussion.
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Non-Plan Expenditure

*679. Shri Harish Chandra Mathur:

‘Will the Minister of Finance be
.pleased to state:
(a) whether Government have

ensured cutting the non-Plan expendi-
ture by Rs. 70 crores this year; and

(b) the State Governments’ plans
-and performance in the matter?

The Minister of Planning (Shri
B. R. Bhagat): (a) The shortfall of
Rs. 70 crores envisaged in the expendi-
ture budgetted for 1964-65 includes
both non-Plan and some Plan items
also. The implementation of these
cuts during the year is being watched
in the course of the scrutiny of the
Revised Estimates for 1964-65, which
is in progress.

(b) A detailed examination of the
non-development expenditure and
non-Plan developmental expenditure
of the States has been made by the
Planning Commission while finalising
the Annual States Plan for 1965-66
after discussion with the State Gov-
ernments concerned. Attention is also
jinvited to the reply given to the
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Starred Question No. 555 answered
in the House on 17th December, 1964.
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*680.

Maternity Centres in Orissa

1822. Shri Rama Chandra Mallick:
Will the Minister of Health be pleas-
ed to state: »

(a) the total number of Maternity
and Child Welfare Centres opened in
the State of Orissa as on 31st October,
1964;

(b) whether any amount of gramt
has been sanctioned by the Govera-

ment of India for these Centres..
during 1963-64 and 1964-65 so far;
and





